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DR. T.N. SEEMA (Kerala): Sir, I associate myself with the mention made by the

hon. Member.
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SHRI P. BHATTACHARYA (West Bengal): Sir, I will take only one minute. A
serious conspiracy is going on to finish the jute industry in the country. I demand an

immediate statement from the Textile Minister. What is he doing in this matter?

MR. DEPUTY CHAIRMAN: Shri D. Bandyopadhyay, you just associate yourself

with the mention.

SHRI D. BANDYOPADHYAY (West Bengal): Sir, I just want to state a couple
of facts. Nothing more than that. West Bengal has ...(Interruptions)... hectares of jute

...(Interruptions)... It has a share of 96 per cent of jute exports.
MR. DEPUTY CHAIRMAN: That is enough.

SHRI D. BANDYOPADHYAY: We want that the jute industry should be given all

the necessary support.

SHRI DEREK O’BRIEN (West Bengal): Sir, I associate myself with the mention
made by the hon. Member.

SHRI SUKHENDU SEKHAR ROY (West Bengal): Sir, I associate myself with the

mention made by the hon. Member.

SHRI MUKUL ROY (West Bengal): Sir, I associate myself with the mention made
by the hon. Member.

SHRI BAISHNAB PARIDA (Odisha): Sir, I associate myself with the mention
made by the hon. Member.

SHRI A.U. SINGH DEO (Odisha): Sir, I associate myself with the mention made
by the hon. Member.

SOME HON. MEMBERS: Sir, we associate ourselves with the mention made by
the hon. Member.

Increase in rape cases in the country including the recent incident in Delhi
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SHRIMATI WANSUK SYIEM (Meghalaya): Sir, I associate myself with the

mention made by the hon. Member.

SHRI D. RAJA (Tamil Nadu): Sir, I associate myself with the mention made by the

hon. Member.
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SOME HON. MEMBERS: Sir, we associate ourselves with the mention made by
the hon. Member.

MR. DEPUTY CHAIRMAN: All the Members are associating themselves with the

mention. ...(Interruptions)...
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MR. DEPUTY CHAIRMAN: All the names would be added. ...(Interruptions)...
Shrimati Viplove Thakur has given her name. ... (Interruptions).... So, you can speak. I am

allowing you. ...(Interruptions)...
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MR. DEPUTY CHAIRMAN: After Shrimati Viplove Thakur, I would
call you. ...(Interruptions)... You have given notice. I will give you one minute.

...(Interruptions)...
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MR. DEPUTY CHAIRMAN: After this, I will come to you. ...(Interruptions)...
Okay, let her speak.
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MR. DEPUTY CHAIRMAN: Okay. That’s all. ...(Interruptions)... Now,
Dr. Vijaylaxmi Sadho. ...(Interruptions)...
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MR. DEPUTY CHAIRMAN: Don'’t bring in politics. ...(Interruptions)...

sl faeera STgR : iR fdvg g9 SR WwpT &I & BRA & ..(FGHM)... B
RIS AT & A1 TAHR Bl IET T ...(TaETH). ..

MR. DEPUTY CHAIRMAN: Now please stop. Dr. Vijaylaxmi Sadho.

...(Interruptions)...
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MR. DEPUTY CHAIRMAN : Okay. ...(Interruptions)...
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MR. DEPUTY CHAIRMAN : You associate.
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MR. DEPUTY CHAIRMAN: All right. ...(Interruptions)... Now, Mr. Goel.

...(Interruptions)...
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MR. DEPUTY CHAIRMAN: Now, Mr. Goel. ...(Interruptions)...
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MR. DEPUTY CHAIRMAN: You are only associating. ...(Interruptions)... 1 have

allowed you for more than one minute. ... (Interruptions)...

3. facraaett et : w7, # I8 FE1 FEdl § & ..caum)...

TExpunged as ordered by the Chair.
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MR. DEPUTY CHAIRMAN: Vijaylaxmiji, please. ...(Interruptions)... That’s
enough. ...(Interruptions)... You have made your point. ...(Interruptions)... You are

associating. That’s enough. ... (Interruptions)...
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MR. DEPUTY CHAIRMAN: Okay. The whole House condemns this heinous
crime. This is an issue to be seen above politics. I am sure the Government will take all
necessary steps to ensure that the culprits are properly punished and also that steps will be
taken so that such crimes do not recur. ...(Interruptions)... Don’t bring politics into this.

...(Interruptions)... Please. ...(Interruptions)...

Unsafe food being served in many reputed restaurants of Delhi
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